HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)
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No:_Y B4 Dated: og[ﬂg_/%\%

To recommend action on the representations for
transfers submitted by the Judicial Officers and to
recommend the consequent transfers of the Judicial
Officers, Hon’ble the Acting Chief Justice has been
pleased to constitute a Committee comprising the
following Hon’ble Judges:-

I. Hon’ble Mr Justice Ali Mohammad Magrey.
2. Hon’ble Mr Justice Dhiraj Singh Thakur.

3. Hon’ble Mr Justice Janak Raj Kotwal.

4. Hon’ble Mr Justice M.K.Hanjura.
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Copy of the above forwarded to:
l. Principal Secretary to Hon’ble the Chief Justice, High Court of J&K,
2. Secretary to Hon’ble Mr. Justice
.....for information of His Lordship.
. CPC e-Courts with the request to upload the same on the official website of the
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